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Air India Engineers’ Strike

72. Shri Kajrolkar:
Shri Madhu Limaye:
Shri Yashpal Singh:
Shri Krishnapal Singh:

Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether it is a fact that the
Air India cancelled all flights on the
morning of 25th December, 1865 fol-
lowing a lightning strike by the
Flight Engineers;

(b) if so, the reasons therefor; and

(¢) the steps taken to prevent such
strikes in future?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) Yes, Sir.

(b) and (¢). The alleged reason for
the illega] strike was the withdrawal
of a Flight Engineer who was sche-
duled for duties on flight AI/109 on
24th December, 1965 since it appeared
that he intentionally kept the entire
flight waiting after the passengers had
been boarded, by taking an inordinate-
ly long time to carry out his preflight
duties. The Management has pointed
out to the Flight Engineers Associa-
tion the illegality of the strike. The
strike was called off at 8 p.m. the
same day after the Management had
discussions with the President of the
Agsociation when he returned ‘o
Headquarters later in the day.

Import of Wheat from USA,

78. Shri Karnl Singhji: Will the
Minister of Food, Agriculture, Com-
ity Development ang C "
be pleased to state:

(a) whether it is a fact that Gov-
ernment have forwarded any posi-
tive agricultural production pro-
grammes to U.S.A. in order to import
wheat from that Country under a
long-term arrangement;
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(b) it so, the details thereof; and

(c) the steps taken or proposed to
be taken to give practical shape to
the production programme?

The Deputy Minister in the Minis-
try ol Food, Agriculture, Commaunity
and Cooperatio (Shrk
Shinde): (a) No Sir. But the Govern-
ment of India have given the U.S.
Government an estimate of the quan-
tities and kinds of inputs that would
be required for the programme  of
increasing agricultural production in
the next five years, the object being
to secure assistance for obtaining
those inputs.’

(b) the details are described in the
paper entitled “Reorientation of Pro-
grammes of Agricultural Production”,
circulateq to the Members of the
Parliament in November, 1965.

(c) the programme for increased
agricultural production will constitute
the hard core of the Fourth Five
Year Plan. Preliminary action for the
first year's programme (1966-67) has
been taken and the appropriate pro-
visions have been made in consulta-
tion with States and Union Territories.

Thefts at sea Ports

74. Shri A. N. Vidyalankar: Will the
Minister of Tr rt, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether it is a fact that recent-
ly complaints of thefts at sea ports
have considerably mcreued and
cases of thefts of Motor parts and
‘valuable machine parts have been
reported;

(b) whether it is also a fact that
these thefts considerably delay instal-
lation of plents and machinery
because such parts have to be ordered
afresh and this takeés considerable
ttme in securing rmh licerices to
import and

(c) the remedial
taken to prevent

measures being
this pilferage at
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The Minister of , Aviation,
8hipping and Teurism (Shri Sanjiva
Reddy): The information is being col-
lected and will be placed on the Table
of the Sabha in due course.

Compensation to Kerala Fishermen

75. Shri A. V. Raghavan: Will the
Minister of Food, Agriculture, Com-
munity Develop t and Ci
be pleased to‘:tate:

(a) whether there is uny proposal
under consideration to pay compensa-
tion to the owners of mechanised
fishing  boats who have suffered
damages due to cyclone; and

(b) if so, the nature of assistance
proposed to be given to the boat
owners?

The Minister of State in the Minis-
try of Fuvod, Agriculture, Community
Development and Cooperation  (Shri
ovinda Menon): (a) There is no pro-
posal under the consideration of the
<Central Government to pay compen-
sation,

(b) Does not arise.

Calicut Airport

78. Shri A. V. Raghavan:
Shrt A, K. Gopalaa:
Will the Minister of Transport,
Aviation, Shipping and Tourism be
pleased to state:

(a) whether Government have de-
cided to locate the Calicut airport in
Kerala at Karipur village;

(b) it so, whether the estimates for
the project have been prepared; and

(c) when the construction work will
commence? .

The Minister of Transpert, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) The matter is under con-
sideration.

(b) No, Sir.

(v) The work is expected to be
undertaken during the Fourth Plan.
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Bpare Parts for Mechanised Fishing

Vessels in Kerala

77. Shri A. V. Raghavan:
Shri Vasudevan Nair:
Shri A. K. Gopalan:

Shri Warior:
Will the Mlmster of Food, Agri-
culture, C y Devel t and

Cooperation be pleased to state:

(a) whether Government are aware
of the difficulties of mechanised fish-
ing vessel owners in Kerala in getting
spare parts of marine diesel engines;

(b) if so, the steps taken to import
spare parts of marine diesel engines;
and

(c) the amount of foreign exchange
sanctioned for this purpose during the
year 1866-87?

The Minister of State in the Minls-
try of Food, Agriculture, Community
Develop and Cooperatl (Shri
Gevinda Menon): (a) to (c). No pro-
posal has been received from or
through the Government of Kerala for
the import of spare parts of marine
diesel engines. Import licence appli-
cations for similar importg are pro-
cessed individually when received.

Development of Major Ports

78. Shri Subodh Hansda:
Shri Yashpal Singh:
Shrimati Remuka Barkataki:
Shri Ravindra Vem
8hri R. S. Pandey:
Shri Rajeshwar Patel:
Shri A. K. Gopalan:
Shrl Rameshwar Tantia:
Shri Himatsingka:
Shri R. Barua:

Will the Minister of Transpert,
Avisfion, Shipping and Tourism be
pleased to state:

(a) whether it is a fact that there
is a proposal to develop major ports
during the Fourth Five Year Plan;

(b) whethér this was discussed st
a meeting of the Natioml Harbour
Board held in Calcutta in the last part
of December, 1963; ‘and





